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THE SCHEDULE 

(See sections 6 and 15) 

Land bounded— 

on the north side by the premises No. 2, Sudder Street, and by Sudder Street; 

on the west side by Chowringhee Road and by the premises No. 29, Chowringhee Road (occupied by the 

Bengal United Service Club); 

on the south side by the premises No. 29, Chowringhee Road, by Kyd Street, and by the premises No. 4, 

Chowringhee Lane, and 

on the east, side by the premises No. 15, Kyd Street, and the premises Nos. 4, 3, 2 and 1, Chowringhee Lane. 

together with all bluildings, roads and tanks existing or erected thereon, and all casements appertaining thereto. 
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